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IIT THE CEUTRAL ADMIIIIZTRAT IVE TRIBMIAL,

JAIPUP BENCH, JAIPUR (:Ei]

Date ©f orders 17-=1-1997
0A No. 16/1%97

Mahesgh Fuawar Purchit 370 Shri 8rij Hanlan Purchit,
ajed 34 years, resident of Hays Purchit 3hawan, Purani
Basti, MNear tlahargarh Thana, Jaipure.

* e App 1l icant
versus

1. Union 3f India through the 3scretary, HMinistry of
Health and Family welfars, Mirman 'Bhavan; lew Delhi.

2. Thsz Dirsctor, Central Sovt. Health 3cheme, liirman
Bhavan, New Delhi.

3. The a3diriomal Director, Sentral Sovk. Health

Schems, lWzar Railway 3tation, Rajhakishan Hotel,

«+ Respondents
Mr. Harendra Mizshra, oounsel for thea applicant
CORAM:

Hon'Dle Mr. Gopal Frishna, Vieos Chairman

Hon'blzs Mr. 0.P.Sharmza, 4Ldministrat ive Menber
ORDER

P=r HOn'H l@_ Mr. Sopa 1
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Applicant Maghesh Famsr. Purohit has prayed for
considerat ion for regular appointrent as a Pharmacist
under the Addit ional Dirsctor, Central Governwent

Health Scheme, Jaipur.
2. We have heard the lsarned counsel for the applicant.

3. Thz applicant's cass is that he was given appointment
A3 a Pharmacizt on zihos baszis vide Amm.al in the pay
scale ':'E,Rs. 1350=-2200 in continuation to anoffice

nrrier dated 26-5-29%. He has bzen serying as a Pharmacist

from 26-1-1997. His cage is +hat =ince he has besn
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serving as a Pharmacist for the last nine years and
has crossed the maximam aje limit, he has a preferzntial

right for consideration £or appointment Fjainst’s
hs Sy
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Post which is vacant. He has alread y made a representation
to &

he concerned authorities vide 2nn. 43 Jdated 4-11-93,

which haz not been Aisposed of.

3. In the circomstances, we disposz of this QA at
N
the stage of admission with a direction £ the rezpondents

ion 2f the spplicant amtale

o
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to examine the represent:
a decision thereon on merits within a meriod of three
months from the date of pessipt of & aopy of this order.

Let a zopy e3ch of the O) and annesurss therzto e sent

to respondents Mos. 2 and 3 £or necezsa ry action in this
regard .

(0.P.Sharma) (Gopal Krishna)
AAministrative Member ‘ Vice Chairman




